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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): You will
have to conclude now. You have taken
a lot of time.

SHRI N. GIRI PRASAD: Just a
minute, In this background, the Govern-
ment must solve this problem either
through 5 tripartite Committee or
through some other method. 1 requested
the Prime MiniSter and the Govermment
now to provide the workinp capital. That
is the most immediate thing. The other
things can be reviewed or taken up after
consulting the various parties either
through the BIFR or through Consui(a-
tive Committees, Madam, through you,
I appeal to the Government to come for-
ward to provide some working caoital
pending finaniisation of the steps to re-
vive the I. D. P. L,

Thank you very much, Madam,

DR. NARREDDY THULASI REDDY
(Andhra Pradesh): Madam, I associate
myself with Mr. Giri Prasad,

SHRI SUNIL BASU RAY (West Ben-
gal) - Madam, I also associate  myseif
with him.

Imjustice in allocation of essential
comoditiey to Gujarag

SHRI GOPALSINH G. SOLANKI
(Guijarat): Thank you, Madam_ Through
this special mention, I want to raise the
issue of injustice in the allocaticn of
foodgraing fike wheat, rice and sugar and
edible oil and kerosene to the State of
Gujarat,

Madam, the State of Gujarat requires
about ome lakh metric tons of wheat and
43,000 metric tons of rite per gponth to
cope with the increasing demand. So far
as edible oil is concerned, about 8000
metric tons per month, which means about
96,000 metric tong per year, is the de-
mand of the State. Requests for theSe
quantities were sent during the year 19591,
But, as against these figures, the total
supply made in November 1991 and Jan-
and January, Februyary, April, May
and June 1992, as regards
edible oils, was 1500 metric tons
per montn. Madam, the Central Gov-
ernment has permitted the Government
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of Gujaiat to import palmolein oif
110 per cent customs duty. ‘This is
much and the State Goversmentg
requeSted for its reduction o 40
ceng, But nothing is lieard from
Centra] Government so far,

In the case of sugar, the allotmen
the State is made on the basis of
population as on 1-10-1986 with
per <ent increase. The Governmen
Gujarat has requested often to incr
the quota according to the C(ensus
1991. Ewep in the casd of keros
the quota fixed is very small, It
heen reduced from April 1991,
Government of Gujarat has reque
the Central Government t¢ increase
also.

Madam, I request the Central Gov
ment, through you, to ccosider the
quests of the Government of Gujarat
to enhance the quota in respect of
the commodities as required by the S
Government.

Thank you.

Need to celebrate “Ganesh Ut
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SHRI N. E. BALARAM . (Kerala):
Madam, I asscciate myself with  that
issue because "Bal Gangadbar Tilak was
the topmost leader who ‘suggeSted and
tried to form a Social Demorratic Party

N ﬁ in India with the intention that tg save
CRIL = ¥ ag the common people in the country, the
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Massacre or B.S.F. and police officers by
the N.S.C.N. in Assam

SHRI G. G. SWELL (Meghalaya)- Ma.
dam Vice-Chairman, you yorulself.have
read in this morning’s papers that at a
place called Mahor in North  Kachhur
hills in Assam, there was an engagement
between the militant activists of the
National Saocialist Counci] of Nagaland
and our security forces in which fificen
of our BSF jawans were killed, one police
officer of the Assam Government was
kiiled, many others were injured and it
is said tiat a number of ou; BSF per-
sonne}l were taken captives, Now, (hure
is some discrepansy. Doordarshay this
morning said that seyen BSF personnel
were killed but in all the papers, the
oumber of BSF personnel killed has been
shown as fifteen. We would like to know

what is the actual position
No. 2 T would like o say
that this 1is the third serious en-
gagement within the last twg months
and more. Just in June, ten of  our
Gorakha servicemen were killed, three

officers were killed by the NSCN, Atger
that, there was another engagement hat-
ween the NSCN and our sccurity forces.
And this is the third engagement wihin
a period of last two months and a half.
This is the first time...(Interruptions).
..T think, hon. Minister of State for
Home Affairs, it is for vou if ycu could
kindly listen (o me, It iz for you wnly.
The subject relates tp your Department.
This is the first - time. . . (Inferruptions)...

[RATYA SABHA]

Mentions 328
SHRIMATI KAMLA SINHA (Bihar):
There is no Minister.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): There are
two Ministers of State. “

AN HON. MEMBER: Where are they
sitting?

THE VICE-CHAIRMAN (SHRIMATI!
JAYANTHI NATARAJAN): They are
just listening.

SHRI SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): They are not
visitle because they are yot in their geats.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB):
Please go ahead, Mr, Swell. Please go
ahearl,

SHRI G. G, SWELL: I am going ahead
if I am allowed to go ahead.

I was posing a question. Your D~or-
darshan said, “Seven BSF persons  were
killed.” The newspapers say, “fifteen
BSF personnel were kifled.” The police
officers of the Assam Government where
killed. Many police personnel were
takern captive. What are vou goinp to
say about it?

No 2. This is for the first time  that
this sort of engagement has taken place
within Assam, not in Nagzland or in
Manipur. And in Assam...{Interrup-
tions) ... Madam, I was ddJisturbed. 1
could pot even put my points,

THE VICE-CHAIRMAN (SHRIMATI
TAYANTHI NATARAJAN): You have
0 be very brief,

SHRI G. C. SWELL: In Assam even
the UULLFA lcaders have come back to
Assara or are tryng to re-group the
third thing I would like to say is there
is a marked difference, a  qualitative
differcnce,  Tn all the terrorist activities
in Kashmir or in Punjab or in Pilibhit
the civiliang were at the receiving and,
but in all these emgagements in  the



